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9" September, 2022
No.-B-14/FRBM Niyamawali-161/2021-623--In exercise of the powers conferred by
Sub Section (1) and (2) of Section 12 of Bihar Fiscal Responsibility and Budget Management
Act, 2006, the Government of Bihar is hereby pleased to make the following rules :-
Bihar Fiscal Responsibility and Budget Management Rules, 2022

1. Short Title, Extent and Commencement

(a) These rules may be called the Bihar Fiscal Responsibility and Budget Management

Rules, 2022.

(b) It shall extend to the whole of the State of Bihar.

(c) They shall come into force on the date of their publication in the Bihar Gazette.

2. Definitions

(1) In these rules. unless the context otherwise requires: -

(@) “Act” means the Bihar Fiscal Responsibility and Budget Management Act, 2006;

(b) “Annual Financial Statement” means Annual Financial Statement as defined in
Budget Manual;

(c) “Budget at a glance” means the Budget at a glance containing consolidated
information on state’s receipt and expenditure and other related information as placed
before the Legislature along with the Budget;

(d) "Contingent Liabilities" means such liabilities of State Government that may arise
out of the borrowings by Public Sector Undertakings and other Institutions where liability
for repayment is on the State Government;

(e) "Debt stock" means the total debt outstanding at the beginning of the financial year
plus the gross borrowing during the year minus the liabilities discharged during the year;

(f) “Form” means a form appended to these rules;

(g) “GSDP” means the Gross State Domestic Product at Current Prices;
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(h) "Primary deficit" means fiscal deficit minus interest payments;

(i) "Schedule" means a schedule appended to these rules;

(j) “Section” means a section of the Act;

(k) “Total Revenue Receipts (TRR)” includes State's own revenue receipts (both tax and
non-tax) and current transfers from the Centre (comprising grants and State's share of
Central taxes)

(2)The words and expressions used but not defined in these rules and defined in the
Act shall have the same meanings as respectively assigned to them in the Act.

3. Macro-economic Framework Statement

The State Government shall furnish a Macroeconomic Framework Statement in Form-I
as required under Section 6 of the Act.

4. Medium-Term Fiscal Policy Statement

(1) The State Government Shall, while presenting the Annual Financial Statement,
furnish a Medium Term Fiscal Policy Statement, as required under sub-section (1) of
Section 7, shall be in Form-Il which shall include three year rolling targets in respect of the
following fiscal indicators:

(a) Revenue deficit

(b) Revenue deficit as a percentage of Revenue Receipt and Gross State Domestic
Product

(c) Fiscal deficit

(d) Fiscal deficit as a percentage of Gross State Domestic Product

(e) Primary deficit

(f) Primary deficit/ surplus as a percentage of Gross State Domestic Product
(g) Debt Stock

(h) Total debt stock as a percentage of Gross State Domestic Product

(i) Government Guarantees

(j) Salary plus Pension plus Interest as a per centum of Revenue Receipt

(2) The Medium Term Fiscal Policy Statement shall also explain the assumptions
underlying the above mentioned targets for fiscal indicators and an assessment of
sustainability relating to the items indicated in sub-section (2) of section 7 of the Act.

5. Fiscal Policy Strategy Statement

The State Government shall, while presenting the Annual Financial Statement, furnish
a Fiscal Policy Strategy Statement in Form-lll as specified in Section 8 of the Act.

6. Disclosures for Fiscal Transparency

(1) The State Government shall, while presenting the Annual Financial Statement,
make disclosures for fiscal transparency in the following parameters in the prescribed
format under section 10 of the Act. :-

(a) astatement of select indicators of fiscal situation in Form- IV (A);

(b) astatement on components of State Government liabilities in Form- IV (B);

(c) astatement on interest cost of borrowings/mobilisation of deposits in Form -1V (C);
(d) astatement on guarantees given by the Government in Form- IV (D);

(e) astatement on assets and liabilities in Form- IV (E); and
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(f) astatement on the Consolidated Sinking Fund in Form- IV (F).
(2) The State Government shall indicate in their disclosures any significant changes in
the accounting standards, policies and practices affecting or likely to affect the
computation of prescribed fiscal indicators.

7. Measures to enforce compliances

(1) The State Government under section 11 of the Act, may set up an agency
independent of the State Government to review periodically the compliance of the
provisions of this Act and table such reviews in the Houses of the State Legislature.

(2) The State Government shall notify the structure, sources of funds, operations and
other associated matters related to the agency being setup for this purpose.

8. Statement for restructuring of State Finances based on recommendation of
Finance Commission

(1) The State Government shall, while presenting the Fiscal Policy Strategy, include
therein details of the steps taken for restructuring the State Finances as recommended by
the latest Finance Commission from time to time.

(2) The State Government shall prescribe the format for the Statements from time to
time.

9. Action Plan for Contingent liabilities

The state government shall transfer a certain amount from revenue account to a
“Sinking Fund”, and the "Insurance and Pension Fund" to meet huge future repayment of
borrowings and rising expenditure liabilities on account of pension etc. The fund so
transferred shall be maintained outside the Consolidated Fund of the State and Public
Account so that the corpus of the Sinking Fund and the Insurance and Pension Fund can be
utilized to meet the future contingent liabilities on account of huge repayment of loans,
rising expenditure on pension.

By order of the Governor of Bihar.
S. Siddharth,
Additional Chief Secretary.
Schedules
Form | - Macro-economic Framework Statement

A. General
1) Overview of the State Economy: An analysis of trend in the rate of growth of
output.
2) GSDP Growth: An analysis of trends in overall GSDP growth and its sectoral
composition

3) Overview of State Government Finances: The developments in State Finances
including an analysis of trends in revenue collections and expenditure, and the
important fiscal indicators

4) Prospects: An assessment shall be made regarding the growth prospects and fiscal
prospects
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B. Trends in Select Fiscal Indicators

SL.No.

Fiscal Indicators

Previous
Year

Current
Year

Ensuing
Year

2020-21
(Actual)

2021-22
(B.E.)

2022-23
(B.E.)

% change in
Current
Year over
Previous
Year

% change
in Ensuing
Year over
Current
Year

1)

2

3

C))

)

(6)

Q)

Total Revenue Receipts
2+3+4)

Tax Revenue (2.1+2.2)

2.1

State Share in Central
Taxes

2.2

State Tax

Non-Tax Revenue

Grant-in-aid received from
Central Govt.

Capital Receipts (6+7+8)

Recovery of loans and
advances

Public Debt (7+8)

|

Internal Debt of State Govt.

Loan and Advance from
Central Govt.

Total Receipts (1+5)

10

Establishment & Committed
Expenditure

10.1

On Revenue Account, in
which

(A) Interest payments

(B) Pension

(C) Salary

10.2

On Capital Account
(A+B+C+D)

(A) Internal Debt of State

(B) Loan and Advance from
Central Govt.

(C) Capital Expenditure

(D) Loan and Advances

11

Scheme Expenditure
(11.1+11.2)

(A) Annual Scheme

(B) Central Sector Scheme

11.1

On Revenue Account

11.2

On Capital Account
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SL.No. Fiscal Indicators Previous Current | Ensuing | % change in % change
Year Year Year Current in Ensuing
Year over Year over
2020-21 2021-22 | 2022-23 Previous Current
(Actual) (B.E.) (B.E.) Year Year
ey (2) 3) C)) ) (6) (7
12 Total Expenditure (10+11)
13 Revenue Expenditure
(10.1+11.1)
14 Capital Expenditure
(10.2+11.2)
15 Revenue Deficit (13-1)
16 Fiscal Deficit {12-
(1+6+10.2(A)+10.2(B))}
17 Primary Deficit {16-
10.1(A)}
18 G.S.D.P.
19 Fiscal Deficit/G.S.D.P.
20 Interest Payment/Total

Revenue Receipts

Form II - Medium-Term Fiscal Policy Statement
A. Fiscal Indicators - Rolling Targets

SL Fiscal Indicator Previous Year Current Year Ensuing Targets for next
No. (Y-2) Budget (Y-1) Revised Year (Y); two Years
Estimates Estimates (RE) Budget Y+1 Y+2
Estimates
(BE)
€Y (2) 3) 4) 5) (6) ()
a Revenue deficit
b Revenue deficit as a
percentage of Revenue
Receipt and Gross State
Domestic Product
C Fiscal deficit
d Fiscal deficit as a
percentage of Gross State
Domestic Product
e Primary deficit
f Primary deficit/ surplus as
a percentage of Gross
State Domestic Product
g Debt Stock
h Total debt stock as a
percentage of Gross State
Domestic Product
i Government Guarantees
j Salary + Pension +
Interest, as a percentage
of Revenue Receipt

B. Assumptions underlying the Fiscal Indicators




fagR Tore (s, 9 RAaFR 2022 13

(1) State own revenue receipts :-

a) Tax-revenue,

b) Non-tax revenue,

c) Share of State's own tax revenue to total revenue receipts, and

d) Share of State's non-tax revenue to total revenue receipts.

(2) Capital receipts :- Borrowing and recovery from Loans and Advances.

a) Debt Stock includes outstanding liabilities:— Public Debt and Other Liabilities in Public
Account.

(3) Total expenditure:

a) Revenue account: (i) Interest payments:— (a) on borrowings during the year; (b) on
outstanding liabilities; (ii) Major subsidies; (iii) Salaries; (iv) Pensions; and (v) Others.

b) Capital account: (i) Capital Outlay, (ii) Public Debt, (iii) Loans and advances

(4) GSDP Growth

C. Assessment of sustainability relating to:

1. The balance between receipts and expenditure in general and State revenue receipts
and revenue expenditure in particular:- The Medium Term Fiscal Policy Statement
shall specify the tax-GSDP ratio, own tax-GSDP ratio and State’s share in Central tax —
GSDP ratio for the current year and subsequent four years with an assessment of the
changes required for achieving it. It may discuss policies to contain expenditure on
salaries, pension, subsidies and interest payments. An assessment of the capital
receipts shall be made, including the borrowings and other liabilities, as per policies
spelt out. The statement may also give projections for GSDP and discuss it on the basis
of assumptions underlying the indicators in achieving the sustainability objective.

2. The use of capital receipts including market borrowings for generating productive
assets-: The Medium Term Fiscal Policy Statement may specify the proposed use of
capital receipts for generating productive assets. It may also spell out the proposed
changes among these categories and discuss them in terms of the overall policy of the
Government.

3. The estimated yearly pension liabilities for the next ten years-: The Medium Term
Fiscal Policy Statement may estimate the pension liabilities by making forecasts on the
basis of trend growth rates

Form lll - Fiscal Policy Strategy Statement
A. Fiscal Policy Overview presenting an overview of the fiscal policy currently in vogue.

B. Fiscal policy for the ensuing year dealing with tax and non-tax policy, expenditure
policy, borrowings and contingent liabilities.

C. Strategic priorities for the ensuing year describing resource mobilization, board
principles underlying the expenditure management, priorities relating to management of
public debt.

D. Rationale for Policy changes with regards to major policy changes in respect of
budgeted expenditure, including expenditure on subsidies and pensions, management of
the public debt and the charges for public utilities.

E. Policy Evaluation presenting an assessment of the current fiscal policy in relation to the
fiscal management principles and the fiscal targets set out in the Medium-Term Fiscal
Policy Statement.
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A. Select Indicators of fiscal situation

Form IV — Disclosures for fiscal transparency

(Rs. in Crore.)

Sl Item Actuals Current Target
No. Past | Past | Past Year Next | Next | Next
3 2 1 (BE) 1 2 3
Year | Year | Year Year | Year | Year
0y 2 3 4 (&) (6) 7 | & 9)
1. Gross State Domestic Product
2. Revenue surplus
3. Fiscal Deficit
4. Public Debt Balance at the End of the
Year
S. Tax Revenue
6. Revenue Surplus as percentage of
GSDP
7 Fiscal Deficit as percentage of GSDP
8 Tax Revenue as percentage of GSDP
9. Public Debt as percentage of GSDP
B. Statement on components of State Government liabilities
Rs. in Crore
SI. | Category |Balance Raised or to be raised Repayment/Redemption | Outstanding Amount (as on 31st
No Amount during the Fiscal Year during the Fiscal Year March)
on Ist Previous [Current Ensui Previous [Current | Ensui | Previous | Current | Ensuing
April of Year Year ng Year Year ng Year Year Year
Previous | (Actual) | (RE) |Year [Actual) (RE) Year | (Actual) (RE) (BE)
Year (BE) (BE)
@ (2) 3) “ ) (6) (7 t)) 9 10 (€8)) a2)
1. Internal
Debt
i. | Market
Borrowin
g
ii. | Special
Securities
issued to
the NSSF
ili. | Borrowin
gs from
Financial
Institutio
ns/ Banks
iv. | Bond
v. | Other
Loans
vi. | WMA/O
D from
RBI
Total
Internal
Debts
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Rs. in Crore

SI. | Category |Balance Raised or to be raised Repayment/Redemption | Outstanding Amount (as on 31st
No Amount during the Fiscal Year during the Fiscal Year March)
on Ist Previous [Current Ensui Previous [Current | Ensui | Previous | Current | Ensuing
April of Year Year ng Year Year ng Year Year Year
Previous | (Actual) | (RE) |Year [Actual) (RE) Year | (Actual) (RE) (BE)
Year (BE) (BE)
@ (2) 3) “) ) (6) (7 t)) 9 10 (€8)) a2)
2. Loans
from
Centre
Total
Public
Debt
3. Public
Account
(Other
Liabilities)
Total
C. Statement on interest cost of borrowings/mobilisation of deposits
(Rs. in Crore)
SL Category Raised during the fiscal year QOutstanding amount (End of 31st
No. March)
Previous year Current year | Previous year Current year (RE)
(Actuals) (RE) (Actuals)
@ (2) 3) “@ 6)] (6)
1. Market Borrowings and Other
Bonds
2. Loans from Center
3. Special Securities issued to the
NSSF
4. Borrowings from Financial
Institutions/ Banks
5. WMA/OD from RBI
6. Small Savings, Provident
Funds etc.
7. Reserve Funds
8. Deposits
Total
D. Statement on guarantees given by the Government (Rs. in Crore)
Sector | Maximum | Qutstanding | Addi |Deletio Invoked Outstanding Guarantees Other
(No. Amount at the tions ns during the |at the end of | Commission or |[Material
of Guaranteed | beginning of | duri | (other year the year Fee Details
Guara the year ng than
ntees the |invoked)
within year |during
brack the year
et)
Prin | Inte | Princ | Inte Disc | Not Prin | Inte | Recei [Received
cipal | rest | ipal | rest har | Disch | cipal | rest | vable
ged | arged
1) @) 3) @ e [ o 8) ©® [ an | ay
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E. Statement on assets and liabilities (Rs. in Crore)
As on 31/03/20XX Liabilities As on
31/03/20XX

Internal Debt
Market Loans bearing interest

Market Loans not bearing interest

Loans from Life Insurance Corporation of India

Loans from other institutions

Loans and Advances from Central Government
Pre 1984-85 Loans
Establishment and committed Loans

Loans for State Schemes

Loans for Central Sector Schemes

Loans for Centrally Sponsored Schemes

Ways and Means Advances for Schemes
Other Loans for States
Contingency Fund

Small Savings, Provident Funds etc.

Deposits

Reserve Funds
Inter State Settlement
Surplus on Government Account

a) Less revenue surplus of the current year

b) Accumulated Surplus at the beginning of the year
Total

Gross Capital Expenditure on Fixed Assets

Investment in shares of companies, corporations etc.

Other Capital Expenditure

Loans and Advances

Loans for power projects

Other Development Loans

Loans to Government Servants and Miscellaneous
Loans

Remittances

Advances

Suspense and Miscellaneous Balances
Cash
Cash in Treasuries and Local Remittances

Deposit with Reserve Bank

Departmental Cash Balance

Permanent Advances

Cash balance investments including earmarked funds

Total
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(Rs. in Crores)

Statement on the Consolidated Sinking Fund
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